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‘-w Tarkeshwsrl Sfuba: No,
St >

Shrl Ramanathan Cheitiar: May I
know whether a sub-commitiee was
sppointed at the Finance Ministers’
Conference held in Montreal in
September, 1038, to go into the ques-
tion of financial and economic matters
from tinie to time?

‘Shrimati Tarkeshwari Sinha: The
hon. Member is perhaps referring to
the official meeting that took place
in London, the second preparatory
meeting of officials in June. Apart
from that, the whole 1dea was mooted
in the conference itself and every-
thing is under preparation. No final
decision has been taken in this matter.

Shri Sadban Gupts: May I know
what benefits we expect to derive by
reason of the setting up of this Con-
sultative Council?

Shrimati Tarkeshwari Sinha: The
main purpose of this Counecil 13 to co-
ordinate the Commonwealth economic
activities into one corporate body

Ald India Conference
+

Shri Rameshwar Tantia
Shri Rajendra Singh:
Shri Ram Krishan Gupta:
- Shri D, C. Sharma:
*1618, ! Shri Raghunath Singh:
4‘ Shri Ajit Singh Sarhadi:
Shri Bibhuti Mishra:
| Shrimati Jla Palchoudburi:
{ Skri Damani:

Will the Minister of Finance be
pleased to state:

(a) w'hether a Conference of India’s
creditor Nations was convened recent-
ly ;n Washington by the World Bank;
an

(b) it so, what has been the out-
come of this Conference as far as our
Second Five Year Plan is concerned?

The Minister of Finance (Shri
Moraril Demal): (a) Yes. A Confer-
ence was held on March 18 and 17,
1859 under the auspices of the World
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Bank to review the Indian Foreign
Exchange situation. It was attended
by the representatives of the govern-
mentg of Canada, GCermany, Japan,
the United Kingdom and the United
States and observers sent by the
Inteynational Monetary Fund.

(b) From the proceedings of the
meeting it could be inferred that
during 1959-60 Indie could reasonably
expect to maintain the momentum of
its development programme and meet
essential mantenance needs of the
economy, without undue strain upon
1ts external reserves. .

Shri Rameshwar Tantla: May I
know whether some discussions took
Dblace regarding our third Five Year
Plan and if so, whether they have
assured some financial help regarding
the third Plan 1n this meeting?

Shri Morarji Desai: No talks took
Pl‘at‘u about the third Plun

Shri Ram Krishan Gupta: May I
know the maximum hmit to which
the mam creditors of India have
expressed their desire to give finan-
cial help for our second Five Year
Plan~

Shri Morarji Desal: No specific
sums have been mentioned This Is
now a matter for negotiation with
each country

Shrimati Ila Paichoudhuri: May I
know whether some of the pro-
cedural and technical difficulties that
stood in the way of utihsing the
earher mds have been removed, so

that unutiised aid can be utibsed
now?

Shri Morarji Desai: Some difficul-
ties have been removed, the process
18 going on
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8hil Morarfl Degal: This does not

Shri C D. Pande: In view of the
fact that Government of India have
secured more loans and aids from
foreign countries than they are
capable of spending, may I know
what steps Government propose to
take to utilise such unused foreign
exchange acommodation and whether
Government propose to remove the
priority restrictions, so that othets
who are ready with their scheme may
utilise that?

Shri Morarji Desai: The question
158 based on a faulty premse It is
not true that we have received more
aid than we can spend We have not
received even as much as we can
spend

Shri C D. Pande: It has been

utilized. Almost half of the ad is
not utilized

Shri Morarji Desal: That 15 because
of some procedural difficulty. That
is being got over and the aid will be
utilized

Shri D, C. Sharma: May I
whether any firm decisions
taken with regard to the aid to
given to India at these meetings
i# 0, whether they have beem
communicsted to us?

Shri Morarji Dessi: It is a general
decision which is taken. Now it

question of negotiation with
couniry.
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The Deputy Minister of Defense
(Sardar Mafithia): (a) A statement
giving the information required, is

la:id on the Table of the House. [See
Appendix VI, snnexure No. 13]

(b) It will be some time before the
results of remedial measures recently
taken are known.
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